pl TEM NO. 1 COURT NO. 2 SECTION PI L

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

IANO14 in WVRIT PETITION (CIVIL) NO(s). 160 OF 2002

MOHD. ASLAM @ BHURE Petitioner(s)

VERSUS

UNION OF | NDI A & ORS. Respondent ( s)

(Wth appl n(s) for directions)
W TH
WP. (C) NO 332/2006

(Wth appln. for ex-parte stay)

Date: 29/08/2006 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
HON BLE MR JUSTICE G P. MATHUR

HON BLE MR JUSTI CE R V. RAVEENDRAN

For Petitioner(s) M. MM Kashyap, Adv.

For Respondent (s) M. C.D. Singh, Adv.
Ms. M nakshi Sarma, Adv.
M. Merusagar Samantaray, Adv.

M. MM Pandey, Adv.

M. Anis Suhrawardy , Adv



M's. Huzefa Ahmadi, Ej az Magbool, Nakul Dewan,

Vi kash Si ngh, Taruna Singh, Abhi jeet Sinha, Advs.

M. Dinesh Kumar Garg , Adv

Ms. Hemanti ka Wahi , Adv

M. Copal Subramanam ASG
M. Dayan Krishnan, Adv.

For M. P. Parnmeswaran , Adv

M. RC Verm , Adv

M. Anoop G Chaudhari, Sr. Adv.
M's. June Chaudhari, Adv.
M. Shakil Ahned Syed , Adv

-2

Ms. Sandhya Goswami , Adv

M. Vishwajit Singh , Adv

Applicant In Person

M. RP. Gupta, Ad.

UPON hearing counsel the Court nade the foll ow ng

ORDER

Post in the week comencing 6-11-2006.

(R K. DHAWAN) (RADHA R BHAT
I A)

COURT MASTER COURT MASTER



